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23.1,03 Present : The Hon' ble Mr. Justice De.HNe
o chowdhury, V1ce~Chairman.

" The Hon'ble Mr. S.K. Hajra,
Administrative Member.
Put up the matter again on
200 2. 2003 to enable the respondents to
file written statement.

?

- Member Vice-Chairman
mb - | |
20.2.2003 Present : The Hon'ble Mr. Justice D.N.
‘ Chowdhury, Vice-Chairman.
" The Hon'ble Mr, S. Biswas, f
Administrative Member.

Four weeks time is allowed to }

éhe rescondents to file written statement

, » v i on the prayeriof'Mr. A. Deb ROy, learned |
50%/§/055' o ~8r. C.G.8.C. for the respondents. k
AN ﬂé/g Avs Aﬁa“” List on 21.3.2003 for written

| f&_;) : . A | statement. 1
w82

. y
Member ‘ . Vice-Chairman
mb -
21342003 Further four weeks time is allowed
to the respondents to file written state~ |
ment, if any.ﬁpigg the matter on 24.4.03

Notevitan arectenent for orders.

hMm heen beJJ~ . : : ‘ . .
% | ' ' l/\/~/‘\«/
29483 | - .~ Vice=Chairman
24.4.2003 © No writtenvstatement is forth-
- | coming. Put up again on 19.5.2003 for
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F ! 19,5,2003 Present : The Hon'ble Mr. Justice D.N
AN : Chowdhury, Vice«Chairman.

1% - ' | The Hon'ble Mr. S.K. Hajra
Member - (A). : -

No written statement so far
| filed by the respondents, Put up again

‘ | _ iy on 17.6.2003 to enable the respondents
M wy‘a}) &-—Q'I/\’g\ ¢ .
- Nb I ““j;) to file written statement, if any.

a | Member Vice=Chairman

mb

i : . 17.6.2003 Present : The Hon'ble Mr. Justice D.N.
Chowdhury, Vice-Chairman,

| ' The Hon'ble Mr, R. K.Upadhyaya
' Nember (A ) .

€

Put up again on 31,7.2003 to enable

Nigt Lot _ajfn Qtefe e nk
b the respondents to file written statement.
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i | Chowdhury, Vice=Chairman,
The Hon'ble Mr. N, D. Dayal,
. Member (A).
On the prayer of NE.»A; Deb Roy,"
learned Sr. G.G.5.C, for the respondents

further four weeks time is allowed to
file written statement. '
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16.12.03 Three weeks time allowed tc file

written statement.
1ist cn 19.1.08 for orders.

P9

:19.1.2004 present: The Hon'ble Shri Bharat

Bhushan, Member(J)

The Hon'ble Shri K. V.
Prahladan, Member(a).

Qrder passed separately.

oW

Member(a) Member (J)
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hri Narendra Kumar Slng

CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH '

Ocho/RaikeNo. 1i:1 346 of 2002,

DATE OF DECISION 19.1.2004,

-o...-ooooaoo.-o.oob.coao.ooAPPLICAI\]‘P(S)O

rM.Chanda, G'N'Cha.k?.a?.".’-’."—}’. S HeDUEEAe 4., ... .ADVOCATE FOR THE

APPLICANT(S).

=VERSUS-

nion of India & Others.

* o0 00 * & ° 6

g ooo'o-o..ooot'.'_-.ooQQUoc..,.j.¢oRESPONDENT(S)

MI’ OA Deb ROY, Qr «C oGoboCn

- &

RESPONDENT(S) .

HON'BLE MR. BHARAT BHUSHAN, JUDICIAL MEMBER.

i HON'BLE MR, K.V.PRAHLADAN, ADMINISTRATIVE MEMBER.

Whether Reporters of local pépers may be allowed to see the
judgment 2

To be referred to the Reporter or not>

L

Whether their Lordshi

Ps wish to see the fair copy of the
Judgment ? ) ‘

Whether the judgment is to be circulated to the other Benches ?

Judgment delivered by Hon'ble Member (J).

H....o‘.ooo'lDOOOCOOOO.D.O....n.noov..o)toaﬂﬁ".a.f\DVOCATL FOR TI{E
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CENTRAL ADMINISTRATIVE TRIBUNAL, GUWAHATI BENCH.
Criginal Application No.346 of 2002.

.~ Date of o©Order : This, the 19th Day of January,2004.

THE HONM'*BLE SHRI BHARAT BHUSHAN, JUDICIAL MEMBER.
THE HON'BLE SHRI K. V. PRAHLADAN, ADMINISTRATIVE MEMBER.

Shri Narendra Kumar Singh

Syo Late B.K.Singh

Senior Technician

All India Radio, pPassighat

District: East Siang

Arunachal Pradesh. : « « « « 2Applicant.

By Mr.M.Chanda, G.N.Chakraborty & H.Dutta.

- Versus =

1. The Union of Indaa

Represented by ¢€he Secretary

to the Government of India

Ministry of Information & Broad Castlng
All India Radio & Boordarshan

New Delhi .

2. The Director General
All India Radio, Akashvani Bhawan
Parliament Street
New Delhi.
3. The Director General
Doordarshan, Mandi House
New Delhi.

4. The Chief Engineer (E/Z)
Prasar Bharati & Television Maintenance
Broadcasting Corporation of India
Akashvani Bhawan
- Eden Garden, Kolkata-700 001.

5. Shri Ram Naresh Singh
Engineering Assistant
Prasar Bharati & Television
Doordarshan Kendra
Patna.

6. Shri Abdul Kayum Laskar

- Engineering assistant
Prasar Bharati & Television
Haflong, Assam.

7. Sri Binod Kumar Singh
-Engineering Assistant
All India Radio
Dcordarshan Kendra
Lower power Television Centre
Laktaisarai, Dist Munger
Bihar. . « « o Respcndents.

By Mr.A.Deb RoOYy, Sr.C.G:5.C.

Contd./2




BHARAT -BHUSHAN, MEMBER(J):

Mr.G.N.Chakraborty, learned counsel for the ‘applicant

and Mr.A.Deb Roy, learned Sr.C.G¢.S.C. for the respondents.

1. : This application has been filed by the agpplicant

against non-consideration of promotion of the applicant from

the post of Sr.Technician to the post of Engineering Aesﬁmant
in the‘Déc for the year 1999-2000 in terms of the direction
of the Hon'ble Trlbunal in its judgment and order dated _
6.8.2001 passed 1n ©.A.15 of 200l. The said directions in the
0.A. are contained in para 4 of the aforesaid order which

is reproduced below;

" In the light of the cbservations made above the
respondents are directed to complete the aforementined
exercise within six weeks on receipt of a certified
copy of this order."

2. ' It is contended by the learned counsel for the appli-

cant, Mr.G.N.Chakfabo:ty, that the respondents insta@ad consi-

dered the case of the applicant in the year.2000+2001 .ip the.

DPC held in June, 2001 and promoted the applicant as Engineering

Assistant thereafter in complete defiance of the order

passed by this Hon'ble Tribunal on 6.8. 2001. thus 1eaving the

, applicant superseded by his juniors in the DpPC for 1999~ 2000

which was the issue in O.A.15/2001. Thus his contention is for
|

'g1v1ng directlons to the respondents to promote the applicant

tb the post of Engineering Assistant with retrOSpective effect
at least from the date of promotion of his juniors i.e.
respendeht~Nos.5 6, & 7 w1th all consequentlal servéce benefits
1ncludlng seniority in the grade of Emgineering assistant and
monetary:beneflts.

3. Mr.G.N.Chakraborty, learned cohnsel for the applicant,

submits that in this regard the appllcant has already made

: a number of representations dated 26.11.2001, 11.2. 2002,

20 5.+2002 and 7.8.2002, but so far the respondents have given

no reSponse. This being the case, the present ©.A. can be

contd./3
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decided at this stage itself by giving'directions to the
respondents to dispose of the representations, aforementioned,
within a period of two months from the date of communication
of the order by passing a speaking and reasoned order. The
present 0O.A. shall also be treatéd as the supplement to the

representation of the applicant.

The C.A. is thus disposed of accordingly.

( K.V.PRAHLADAN ) ( BHARAT BHUSHAN )
ADMINISTRATIVE MEMBER JUDICIAL MEMBER

bb
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

(An Application under Section 19 of the Administrative Tribunals Act, 1985) <
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GUWAHATI BENCH

&
:,‘ ( ) «
 Title of the case 0. A. No 3 l’( ’6 12002 N
Sri Narendra Kumar Singh : Applicant
- Versus —
| Union of India & Others: Respondents.
INDEX
SE. No. Annexure Particulars Page No.
01 e Application 1-20
2. . Verification 21
03, 1 Copy T seniority list dated 12.1.1595 727 3L
04 11 Copy of representation dalted 24.2.95 %2 33
| 5. ITI Copy ot Memorandum dated 23.6.95 24-39
0B, Y Copy of Memorandum dated 11.11.99 | Lo. 4§
07, v Copy of Promotion order dated
| | 18.4. 2000 42-43 .
; R, VI Copy of representation dated 8.5.2000 | L[, - 45
‘ . VIT Copy OT representation dated 23.8.2000 L6 47
10. VIIT Copy of letter dated 20.5.2000 48 49 |
11. IX Copy of Jjudgment and order dated
&8, 2001 $0-352
12. X Copy of promotion order dated
BOLE.L2D0L - 5%
13. XI (Series) [ Copy of representations dated
' E5.10.010, 11.02.2002, 20052000 and &b - 57/
O L 08 2007
14. XIT Copy of letter dated Z2.5.200% cg
e S P Filed by

Rdvo el




IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

GUWAHATI BENCH: GUWAHATI
(An Application under Section 19 of the Administrative Tribunals Act, 1985)

O. A. No. (5 (.[’ /b /2002

BETWEEN

Shri Narendra Kumar Singh
/0 Late B.K.Singh

Senior Technicians

all India Radio, Passighat

District ~ Fast Siang,

arunachal Pradash
...Applicant

-AND-

1. The Union of India,

Represented by the Secretary to ths
Government of India,
Ministry of Information & Broad Casting,

A1l India Radio & Doordarshan

few Delhi.
2. The Dirsctor Gensral,

a1l India Radio, akashvani Bhawan,
prowsmmes

PBarliament Street,
A
~/| )

phw Delhi.

~

J?( The Director General,

Ooordarshan, Mandl House,

phoa Dl hi

Narendra Kumard;



4. The Chief Engineer

prasar Bharatl & Te
Broadeasting Cor
pkashvani Bhawan,

Feen Garden, volkata-700 ¢IONN

$hri Ram Naresh singh,

- iR

Engineering assistant,

Fraz

Ooordarshan Kandra,

Patna.

G ghiri @abdul Kayum Laskar
Fngineering pesistant

Prasar pharati & Televizion,

Maflong, ASSAam.

7. gri Binod kKumai Singh

Engineering aasistant,
411 India Radio,
Gonrdarshan Kendra

Low Powear Televiasion Centre,

Laktaisarai, Dist mMunger

“ihar.

o A s

levision Maintenance,

poration of India,

Respondents.

e omom o osomowosom

Nrendra Kemardin




This application is made against non-consideration of
promotion of the applicant from the post of Senior
Technician to the post of Engineering aAssistant in the
OPC for 1999-2000 in terms of'th@ direction given by
khi$ Hon’ble Tribunal in its Judament and order dated
Déuﬂﬁaéﬁml passed In O.4. No. 15/2001. The Respondents
instead, considered the case of the applicant in the

waar 2000-01 in the DPC held in June 2001 onlv and

promoted b applicant as Engineering fesistant

this Hon’ble Tribunal on 0&.08.2001, thus leaving the

applicant superseded by his juniors in the OPC for

19992000 which was the iszsue In the 0.4. Mo. 15/2001,
i

air@aﬁy decided by this Hon'ble Tribunal and orders

passed  on 06,.08.2001 directing the Respondents to

consider the promotion of the applicant in the OPC for

IP99-2G00 when his juniors were promoted.
Jurisdiction of the Tribunal.
The applicant declares that the subject matter of this

application is well within the Jjurisdiction of this

Honble Tribunal.
.. .

The applicant further declares that this application is
filed within the limitation prescribed under ssction~21

of the adninistrative Tribunals act, 1985

Narendra Kumar v,
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Facts of the Case.

That the applicant is a citizen of India and as such he
is  entitled to all the rights, protections and
privileges as guaranteed under the Constitution of

india.

That wour applicant was initially appointed as
Technician on 12.5.1986 under  All India Radio,
Bhagalpur, Bihar. Thereafter he was promoted to the

post  of  Senior Technician wvide Office Order No.

W

L(21)/90-% dated 5.3%3.1990 wherein the name of the
applicant appeared at $1. No. 11, but unfortunately,
the applicant could not join the promoted post of
Senior t&cﬁnician since he was placed under suspension
with effect from 25}12"1939 following an  alleged
implication in a Criminal case. The applicant was
however, acauitted ultimately by thae Learned 3Erd
additional Session Judge, Bhagalpur wide his Judgment
and order dated 18.7.1991 passed in Session Trial Case
Mo.  594/90 (G.R. Case No. 2777/89). Following his
acauittal, the applicant approached the authorities
g
time and again for restoration of his promotion to the
post of Sr. Technician in terms of the promotion order
dated  5.3.1990  but  the applicant was eventually
promnoted to the post of Sepior Technician wvide Order

Mo, 1(21)/92-3 dated 29.1.1993 issued by the Chief

Fnginesr (FZ), Aall India Radio and Television, Calcutta

A@ygﬁ/fg Komar I



wherein the name of the applicant appeared at S1. No.l.
The applicant vide promotion order dated 29.1.1993% was
posted at AIR, Passighat where he Jjoined in Mav, 1993

as Senior Technician.

;4"3 That following his acaquittal from the criminal caze as
stated abmwegvth@ applicant repeatedly approsched the
authorities for treating the period of his suspsnsion
as on duty and also for grantv of all consedquential
service benefits but being highly disappointed with
the inaction of the r@ﬁbondenﬁgﬂ the applicant
approached this Honble Central Administrative

- Tribunal, Patna Bench through O.a. Mo. 615/93 praying

inter alia. for a direction upon the respondents to eY:RY

from 25.12.1989 to 24.6.1992 treating the pariod as on
duty with all consequential service benefits. The said

O.a. No. 615/93 was decided by the Hon’ble CaT, Psthna

]
=
3
N
{ad
<&
z
~
2
‘ra
G
O
Ry
b3
e
o
o
e
=
$13
O
o
A
D
B
-.-,:. .
&

tions quoted below o

“"25.Having heard the learned counsel for the
partiss  and having carefully considered thes
submissions of the Learnad counsel, the relevant
rules and the material on record, I have come +o
the conclusion that this application must be
allowed. The impugned Memo dated L.92.1992
(annexure A77 to the amplimation} being not  in
accordance with the law, is liable to be Jquashead
and  i1s hershy  guashed. The respondents are

directed to consider and decide the claim of the

i | | | &A/ﬂyegyg/?ﬁ Kuwana }/\(}/'U (‘
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applicant to pay and allowances during the entire
period of suspension on the basis of F.R. 54-E and
to pazs reasoned order within a period of three
months from the date of receipt of a copy of this
arder.,

-

5. There zhall be no order az to cost

&

»

In wiew of the above Jjudgment and order dated

09,1994, the applicant is entitled 1o all

4

consequential service benefits including the benefit of

f

promotion to the next higher cadre of Engineering

Assistant with all consequential service benefits.

o e a o o oy 3 S NP N I N o W W 0 Y W 3
Gopy—of—the JSudgment—and order—drbed—356—9 10594 g

fyeba

That thereafter, the applicant aporoachsd the
respondents repeatedly urging for correct fiwxation of
his seniority and grant of all promotional benefits as

Senior Technician in terms of promotion order datad
5.5.1990 instead of the promotion order dated 29.1.1993%
since he was not at all responsible for the alleqed
criminal proceeding against him and the suspension
thereto. It is pertinent to mention here that the
applicant was acquitted from the criminal case by the
court and his  suspension was also revoked by the
respondents  and  as such  the applicant, for all
practical purpose, was promoted on 5.5.1990 to the poszt
of Senior Technician which he could not avail of due to

his suspension at the relevant point of time. He was

\/l/ﬁ)’é??/m V/L/Amzm/ Y,



wsalected for promotion by the DRPC way bach on 5.3.1%90
but the said promotion wss eclipsed due to  his
suspenzsion for no fault of his and eventually he could
i Join in the promotad post  on 29.1.1993 only.
Surprisingly., the respondents did not consider the

i Dravers and regquests of the applicant for correct
fixation of his seniority and published the seniority
list as on 31.3.1994 of Senior Technicians in the

| Fastern zone of AIR and TV wvide letter No. 1(27)/94-%
dated 12.1.95 wherein the name of the aspplicant was
wrongly placed at Slu Mo.~248 in order of seniority,
| treating the joining of the applicant to the post of
Gr. Technician as on 30.5.199%, whereas the hﬁm@ of one
Shi-i Ram Naresh Singh who was placed below the name of
the applicant in the promotion order dated 5.3.90, has
now bean placed at Sl. Mo, 94 in the seniority list
! dated 12.1.1995%, thus asuperseding the applicant.
Immediately thereafter the applioant- submitted
representation [nlg] 24.,2.1995 to the respondents
reiterating the factual position and pointing; aut the
“discrepancies  in the seniority  list aforesaid and
further gubmitted subsequant reminders dated $_5u95‘and

BEL7.1995 pursuing the matter, relentlessly.

| Copy of  Senilority list dated 12.1.1995%  and
representation dated 24.2.1995 are armexad

L /A ]

herewlith as Annexure—XEE and IFH raspectivelw.
s ' '

4.5% That eventually, the perind of suspension in respect to

the applicant was tireated as  on duty  and  the

| A/QYQW Q/m Z(L(.MQ/ \(/'/L/ A



4.6

-]

authorities paijid full pav  and allowances of the
applicant for that period vide order dated 5.1.1995,
The matter of seniority was also considered by the
authorities and the seniority of the applicant was
restored which was evident from the Memorandum  Neo.
L(23)/95~3 dated 25.6.1995 wherein the applicant™s name
has been placed at s1. No. 40 1w, just above the N & mes
of $ri Ram Naresh Singh in the eligibility 1list of
Sanior Technician Grade 11, for promotion to the post
of Sr. Technician Gr. I on the basis of Seniority cum

Fitn BES .,

Copy  of Memorandum  dated 23.6.1995 is annaxed

herewith as Annexure-&= 77/,

el
That wvour applicant beas to state that the Respondent
Ho.4  (Chief Engineer, E-7) subseguently issued one
Memorandum - bearing No. 1(27)/99-5 dateq 11.11.1999
publishing the eligibility list of Senior Technicians

Tor promotion to the grade of Engineering Assistant in

-

the Fast Zone on the basis of seniority cum fitness in

10% quota. In the sald eligibility list the name of t ez
applicant has been placed at S1. No. 10 i.e. just above
Shri FRam Maresh Singh, Shri abdyl rayvum Laskar anc Shri
Binod Kumar Singh who names have b@én placed at $S1. Mo.
11,12 and 13 respectively of. the said eligibility list

and they are the Respondent Nos. 5.6 and 7 respectively

in the instant application.

Naremalya Kugnar Jik



Copy of Memorandum dated 11.11.1999 is annexed
herewith as Annexure~#;iy £

That in April, 2000, the respondents further promoted
as many as 20 (Twenty) Senior Technicians to the post
of  Engineering aAssistant vide order No. 1(27)/99-%
dated  18.4.2000. Surprisingly, the name of  the
applicant did not figure in the said list of the
promoted persons  In spite of his name having been
placed at S1. Mo. 10 in the eligibility list dated
11.121.1999 whersas those at Sl. MNo. 9 to 20 of the
@ligibility list who are junior to the applicant have
‘been promoted from the post of Senior Technician to the
post of Engineering Assistant under the said promotion
order dated 18.4.2000.

It iz  relevant to mention herse that these
promotions have been made on the basiz of seniority cum
Titness against 10% gquota and the applicant being at
8l. Mo, 10 in the eligibility list, there is no cogent
reason to exclude the applicant from the promotion list
when  as many as 20 Moz, of Senior Technicians were
promoted to the post of Enginesring assistant, and more
w0 when no adverse remarks in the @CR or anvthing of
the sort was communicated to the applicant at any point
of time. Out of 12 juniors of the applicant who have

basn promoted wvide order dated 18.4.2000, threse have

been  impleaded as  parties  in this application as

Respondent MNos. 5,6 and 7.

Naremdra Kauanar In
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Copy of the promotion order dated 18.4.2000 is

annexed herswith as Annexure—%¥.7% =
4.8 That the applicant immediately after receipt of the

impugned promotion order dated 18.4.2000, submitted

| reprasentation on 8.5.2000 and 23.6.2000 to the

authorities agitating against supersession by his

Juniors in 1 he promotion list and praved for

Coconsidering his case for promotion from Senior
|

Technician to the Engineering assistant and further

rayaed for early redressal o f his grievances.

Gimilarly, the recognized Association of All India
FRadio & Tv Engineering Emplovees also requestad  the
Chief Engineer (EZ), AIR & TV vide their letter dated

O.5.2000 to review the said promotion order dated

: 1B.4.2000 of the Engineering Assistants since in the

said promotion order, many of the juniors  have

wsuperseded the seniors. Unfortunately no action hév e

been taken by the respondents.,

Copy of representations dated 8.5.2000 and cdated

LE.6.2000 and letter dated 20.5.2000 are arriexea

) T o NI
herewith as ANnexure—viE, $H5 and B

| respectively.

4.9 That being situated as atated above and being in a

“helpless condition, the applicant  approasched this
| Hon"ble Tribunal for justice by filing an 0O.4. which

Wwas raegistered as

O

<AL Noo 15/2001, braving for s

direction upon the respondents to promote the applicant

f | Narend'ra Kumar Sihyg
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to the post of Engineering assistant at least from the

-
b

o
Pt

date of promotion of his Juniors aforesaid with
Ceonsequential service benefits.

The Hon"ble Tribunal after examining the facts and
clircunstances of the cﬁ$e threadbare, and upbn hearing
;bbth the parties, was pleased to pass the jddgment and

ordaer dated 0&.08.2001 in O.é. MNo. 15/2001 with the

e inerne. INn the instant case promotion is
bazed on seniority cum fitness. Therefore senior
person  cannot  be supsrsaded unless hé igs  found
unfit. In the instant case persons junior to the
applicant have been promoted on the basis of their
bench mark as good. The applicant could not have
bhaen superseded on the only ground of average

grading.

&, For the above mentioned reasons the
respondents are ordered to reconsider the case of
the applicant for promotion to the post of
Enginesring assistant against the 10% guota on

seniority cum fitness basis.

4., In the light of the observations made ahave,
the rezpondents are directed to complete the

aforementioned exercise within  six  wesks  on

receint of a certified copy of this order.

NQVQWa/rq Kusnar S



4.310

b The application is allowed +o the extent
indicated above. There shall however no order as

to costs. ™"

It is abundahtly clear from the above mention
arder  that the exclusion of the applicant from the
promotion list dated 18.4.32000 was unjustified and
illegal and as such the respondents were ordered to
reconsider the case of the applicant for promotion to
the post of Engineering aAssistant against 10% guota on
seniority cum fitness basis with further direction to
complete the exercise within six wesks of receipt of a

certified copv of the order.

Copy of the judgment and order dated 06.08.7001 is

annaxad herewith as Annexure-»_|X

I

That it is stated that the applicant was thereafter

order No. Z-cadre 1(27)/2001-% dated 20.8.2001 in the
dune 2001 DRC for  the vear 2000-2001 whergas the
dgpplicant ought to have been promoted against 10% quota
for the year 1999-2000 in terms of the Judament dated
D6.08.2001 for which he was selected in the OPC for
the year 1999-2000 itself but could not avail of due to

forced suspension, for no fault of his, which was

1]

hi
aventually revoked. Conzequantly, although the
applicant was subsequently promoted as Engineering
é&%iﬁtant, but it was done prospectively without re-

fixing his seniority and not retrospectively  from the

War@%/m Kumar Sin
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e

date of promotion of his juniors which is in violation
of the directions passed by this Hon’ble Tribunal in

Judgment and order dated 06.08.2001.

ot}
i3

Copy of the promotion order dated 20.8.2001
annexed herewith as Annexure-xF.™

4.11 That That following the issuance of the promotion order

sdated Z2HB.8.2001, the applicant submithed onea
urpll ~ation O 26.11.2001, to the respondents,

anclosing therewith the copy of the relevant Jjudament
dated 06.08,2001, eligiblility list of Senior
Technicians etc. and praving for fixation of his
seaniority in the promotion list of the Engineering
Assistant on the basis of DPC for 1999-2000 instead of
ORC for 2000-2001 in terms of the judgment and order

ated 06.08.2001 of the Mon’ble Tribunal pazsed in O.A.

Mo. 15/2001. Thereafter the applicant submitted Ffurther
reprasentations o 11.02 20 P 20.,08,2002 ar

e

07.08.2002 to the respondents and pursusd his claims.

Copy  of representations dated 26.11L.2001, dated
11.02.2002, 20.5.2002 and O7.08.700% are ANnexed

herewith as Annexure-XIFE series.

e

4.12 That the réspondent no.4 addressed one letter to the
Respondent  No.2  which Was issued  under  No. il
cadre/23(2) /2001 (Court) dated 2.5.2002 and it
transpires from the said letter that following the
direction Qf the Honble Tribunal vide order dated

D6.08.2001L a review 0OPC was held and the review DPC

Narowdvg Kumar Srn
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14

declared the applicant unfit for promotion for the

period 1999-2000,

Copy of letter dated 2.5.2002 is annaxed herewith

as Annexure-XII#FE

That the applicant bsgs to state that the respondants
in their letter dated 2.5.2002 as stated above, have
not mentioned about the reasons or grounds on which the
w0 called review DPC had declarsd the applicant unfit
for promoticon  for the period 1999-2000. It is
pertinent to mention here that the earlier sole
contention of the respondents regarding Bench mark of
averaqge grading of the applicant has already been
rajected by the Hon’ble Tribunal wvide its order dated
06,08, 2001 and as such therse iz no other reason for
which the so called review OUPC can  declare  the
applicant unfit for promotion for the year 1999-2000,
which is arbitrary, unfair and mala fide. This apart,
if the aspplicant was found unfit in the vear 1999-2000,

fiow the same DPC could declars the applicant Fit for

—

promotion within a span of next few months i.e. in the
OPC held in June 2001 and promoted the applicant to the
post of Enginesring assistant in the vear 2000-2001.

with the same standard of performance made by the

spplicant. The entire exercise leasds to reasonable

wispicion as to ke unfair and capricious and as such,
all the records of the proceedings of the review DPC

are requirad to be examined by the Hon“bl& Tribunal and

/\/gg )fgfna/m /C/QWV Srns
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4.15

15

the respondents may be directed to produce the same

Theat the applicant begs to submit that norn -
consideration of the case of the applicant for
promotion to the post of Engineering aAssistant in the
OPC for 1999-2000 against 10% quota without any valid
reason iz unfair and discriminatory since the persons
who are similarly situated and even junior to -th@
applicant have been considered for promotion by the
OPC for 1999-2000. further, the action of the Review
OPC is  wviolation of the directions givan by this
Hon"ble Tribunal wvide its order dated 0&6.08.2001 and
the applicant ought to have been given promotion
against the 0OPC for 19992000 retrospectively with
seniority  and  all  consequential service benefits
instead of the promotion granted to him against DPC for
FO00-2001, thué allowing his juniors to éuper&ede him,
for no fault of his which is violative of aArticle 14

and 16 of the Constitution.

% not

e
i

That it iz stated that if the rﬂpplicant
considered for promotion to the post Engineering
Assistant on the alleged ground that he did not acauire
required bench mark in that evernt too the respondents
are duty bound to give an opportunity to bring him to

level of required hench mark but in the instant case

the zaid opportunity is denied to the applicant. as

csuch, the allegation of short of bsnch mark in the

instant case of the applicant is not tenable in the eve

Nayemdra Kumar Sin
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4.17

16

of law. Moreover, so far the applicant came to learn
that he has awarded good and wvery good in all thmg&
wears in his ACRs which were conzgidered by the DRC held
in the yvear 1999-2000 for consideration of promotion to
the post of Engineering Assistant. Therefore. guestion
of attaining bench mark as required under the rule has
been fulfilled and on that around the applicant cannot
e disqualified by the DPC for promotion to the post of

Engineering Assistant.

That the applicant most humbly submits that seniority

and promotion are vdluable rights and incidences of

sRrvice of an emplovee and denial of the same  to the

Capplicant 2y the respondents in an unjust and unfair

way will have far reaching  cumulative effects  in hi s
entire service prospects sven including his retiral

benefits and more o when he i superseded by his

7]

Juniors for no fault of his.

That this application is made bonafide and for the

cause of justice.

‘Grounds for relief(s) with legal provisions,

For that, the applicant has been discriminated in the
matter of  promotion to  the post of Engineering
assistant when 1ar§a number of his juniors including
the respondent Nos. 5.6 and 7 have been promoted vide

impugned order dated 18.4.2000.,

Narendra Xumar Sin
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o

.2 For that, the applicant ha

5 been discriminated in the

matter of promotion to  the postt of  engineering

assistant while his Juniors have been considered for

promotion but the name of the applicant has not been

“considered in the DPC for 19992000,
Fmr'that_ the name of the applicant has been placed at

El. Mo, 10 in the eligibility list of Senior Technician

for promotion to the post of Engineering aAssistant

against the 10% quota vide order dated 11L.11L.1999 and
ag such excluzion of the name of the applicant from 1 hes

order of promotion while thosse at $S1. No. 11,12.,13 etc.

of the eligibility list was considerad for prommtionh.
is violative of article 14 and 16 of the Constitution,
Far that, non-consideration of the promotion of  the

applicant to the post of Engineering assistant with

retrospective effect against the DPC for 1299-2000

along with his juniors even after the passing of the

order dated 06.08.2001 of this Hon’ble Tribunal in O.o.

oL 15/2001 is opposed to law and is not tenable.
For that, the review ORPC, while promoting the applicant
to the post of Engineering assistant in the vear 2000-
2001 did not mention any  reason for exclusion of the
applicant for promotion in the OPC for 12992000,

For that, the applicant submitted reprasentations and

made all approaches to the respondents for
consideration of his promotion in the 0OPC for 19992000

@long with his juniors but all went in vain.

Marendra K yray Sihs
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Details of remedies exhausted.

That the applicant states that he has exhausted all the
remedies  available to him  and there iz no other
alternative and efficacicus remedy than to file this

application. Representations through propar channel

were submitted by the applicant but his case has not
been considered by the respondents.

Matters not previously filed or pending with any other

Court.

The applicant declares that save and except the 0.A.
Mo . 615/9% filed before the Hon’ble CAT, Patna Bench
and the O.f. No. 15/2001 filed before the Hon’bls CAT,
Guwahati Bench, both disposed of and allowsd earlier,
he not previously filed any application, Writ Batition
or Suit before any Court or any other authority or any
other Bench of the Tribunal regarding the subject
matter of this application nor any zuch application,

Writ Petition or Suit is pending before any of them.

Under the facts and circumstances stated above, the

e

b33

£

applicant humbly prays that Your Lordaships be pleas
to admit this application, call for the records afbthe
case and issue notice to the respondents ko show cause
as to why the relief(s) sought‘for in this application

shall not be granted and on perusal of the records and

after hearing the partiss on the cause or causes that

Narendra Kummar Sin
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-
may be shown, be plessed to grant the following
. realief(s):

8.1 That the respondents be directed to promote the

applicant to the post of Engineering Assistant with

retrospective effect at least from the date of
; promotion of his juniors i.e. respondent no. 5,6 and 7

with all consequential  service benefits inciuding
seniority in the grade of Engineering assistant and

monstary benefits.

8.2 That the respondents he directed to comply with the
directions passed by this Hon"ble Tribunal on
D6.08.2001 in O.A. No. 15/2001 and include the name of
the applicant in the impugned order of promotion
dated 18.4.2000 by modifving the order i.e. in  the DPC

For 19992000,

-

L 8.4 Any other. relief(s) to which the applicant is entitled

as the Hon’ble Tribunal may deem fit and propear,

5. Interim order praved for.

Ouring pendency of this application, the applicant
prayg.for the following relief: -

Pending disposal of this application, the Hon'ble
Tribunal be pleased to make an observation that
pendency of this application shall not be a bar for the
respaondents  to consider and grant  the bén&fit of

promotion as Engineering aAssistant to the applicant

Narendlra Keconar Siv



oA

retrospectively with effect from the date of promotion

of his juniors as prayved for.

10.

-------------------------------------------

This application is filed thirough fadvocates.

11. Pparticulars of the I.P.0.

i) I. B, 0. MNo.
11} Date of Issue
iii) Issued from

iv) Payable at

12. List of enclosures.

As given in the index.

MNarenelyg Keonar Sin
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A

VERIFICATION

I, Shri Marendra Kr. Singh, Son of late B.K.Singh,

aged about 50 vears, working as Senior Technician, All India

applicant, do hereby wverify that the statements made in
Paragraph 1 to 4 and & to 12 are trus to my kKnowledde and
those made in Paragraph % are true to my legal advice and 1

swad any material fact.

tThave not suppre

fngd T sign this verification on thiS‘mnﬁ/DﬁmeMV of

w€%6¢3 2002,

Nayendlra Kuorar Y
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s ‘ "; va/dh . ‘ . N.K, Singh, . . h
L o Senlor Technicion,
aA,“ e ‘AllIndia R«adi(). ) B BT
'VA‘%":I g Paﬂigl]_gt ot 791 1020 L Ve "!rf g‘-\!;‘,r"--"
To c . . Chel pesi
The Chief Engineer(Ez), -ro¢ ber: @ .
- ALl India Radio & Television, ! "
Eden Gardens, RERAART A L
Caloutta = 700 001, = ='W w0
_ ( Through propérlchanneli) ;{ff?f;;' -E’;: . .
o ’ Subt = Discreboncz in the Seniority, List. - '
Ci representation regq. . ..o ig - G-
- | Reft~ 1, Your Memorandum No,1(27)/94=S ‘dtd.12.1.95,
- o 2 Your Order No,1(21)/90-S dtd, 5.3.90,
; 3. Ordér Revokiny suspension No;@gP-15(1)/
@ 89490 dtd. 24,6,92, . vt
: 4. CE, AIR & TV, Calcutta, Order /No,1(21)/92-S
o i dtd‘ 29¢10930 v l;"ix i L .
5, SE, Aé“ Bhagalpur Ordexr No.BGP=SD/AIR/95/411:
; ' dtd. .1.95, ”“’-’{E:‘" L
- Biry o : Canayes

‘ - - 1 may kihdly‘be permitted to submit the following
 for your kind cdnsideration and favourable disposal,

‘ I was working as a Technician. in All India Radio,
Bhagalpur since 12. .gé. I was promoted to the post of
. Senlor Technieisn and posted at LPTV.Jamui vide your
J Order-No.1£21 (905 dtd, 5.,3.90, the reference of which
is cited a abové.’.Meanwhife I was susgended with,
‘effect from 25,12,1989 following detention in police
custody for more than'46 hours. The suspension was
s later: revoked vide Sh, AIR, Bhagalpur Order No.BGP-15
;. . {1)/89-90 dtd, 24,6,92, thée reference of which is cited
: ~at (3) above. 'In accofdance with the order of Additional
'Sesslons Judge, Bhagalpur I was absolved of ‘all charges
and was acqultted, Later in allowing an application
by me, CAT, Patna Bench has ordered that the entire
period of my lsuspension should bé treated as on duty and
" pay and allowarices be paid in full for the entire period,
This was subséquent}x paid by SE, AIR, Bhagalpur vide
- his Order No.BGP-SD IR795/411 d£d¢ 5.1.99, the

-reference of which 1s cited at (5) above.

. ;Z/ / : As 1 was under suspension during the issue of
1 ' S your promotion Order No.1(21)/90-S dtd, 5.,3,90, I
i { ' .could not join duty in the prémoted post. 1 have
. Irejoined duty as Technician at AIR, Bhagalpur on
0 129,0,1992 and was promoted as Senior Techniclan vide
" .'your Order &o;1(21§;92é$ dtd, 29,1,93, I joined All
India Radié, Pasighat as Senior Technician on 30.5,93,

j - As my‘sgspensibn was later revoked and the “
entire period of  suspension was treated as on duty

P - o
~,Jq'. : (Contd.oooz)
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(2) - | o

and .full pay and allowances was pald to me for the
entire period of suspension, it is-'my prayer that

the seniority which I lost during the perlod of
suspension may also kindly be restored back to me.

Had I not been placed under suspenkion, 1 would have
joined as Senior Technician honouring’ your kind order
in 1990 itself and my seniority in’the .grade of Senior
Technicisn would have been protected., Now that the
CAT, Patna has also ordered vide its judgement (the
cogz of which is enclosed) that all benefits: had to be «
res ored back to me, I believe that the seniority in

thé grade of Senior Technician 18 also to be restored
to|its original posit?on as a matter of routine,

: In the senibrity list of Technician and also
in|the promotion list. vide your Order No.1(21)/90-5
dtd. 5.3.90 (copy. eniclosed for ready reference), I was
ranked just above Sri; Ram Naresh Singh, Sr. Technician,
LPTV Gopalganj. In the seniority 1ist of Senlor

Tec¢hnician released recently vide CE, AIR & TV, Calcutti
Metorandum No.1(27)/94-5 dtd. 12.1.95, the seniority. ,
number of Sri Ram Naresh Singh is 94 whereas my numbér
is!shown as 248, |

4 ~As I was in no way responsible for the
circumstances which lled to my suspension and as thé
same was later revoked with full benefitsjtreating the
period of suspension as duty, it is requested tha
my|original seniority may also kindly be restored and
I may kindly be placed just above Srz Ram Nareslt Singh,

| Senior Techniciany LPTV Gopalganj. ]

Thanking yoﬁ,

!

En?lox As sfat%d abové S Yours faifhfully.
| o : Y
P Bt

Pasighat, : ‘ /o

24402-1995, % (.N.K. SINGH )
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}
{
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~ HNo. 1(&3)/“” , Akashvand, Dhavan, 4th floor,
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i ',A)Q"iﬂ- X wore e S "ﬁggfn pren

Bubjeet Ty I'reparation of panel. ol oonJor ﬂechnicians Urade-11
" . : ror promotion to the post- of ! onuorJTechniclan f

. o o 'do I in the Jquoru Rog;on; R
: X '{ / l :: ! ‘ ' . . . H .. . ! * ' i’"‘ Ve, ﬁ ‘§$‘m~ : " " ’. '-‘. '

: PR
. \HES///WA A Dopnrlmcntn1 IromoLton Pommjtloé willxbe convended
ot ’\%horlJy for draving up of 'a pann] of -Senior. Technic¢lans Grade-LI

'_;)/Z © Yor DTOWOLIOH to the post” of Senior. Teohniciau Ctado-l in the

Laqchﬂ“(aBTOn. . oo T NP ot
S el €{) ' L ' St fﬁn S
s, Uyﬂﬁ - It is, thercefore, rnqunstmd ‘that particulars of the
.é Seqjdl Lechnicians . Grade~11 shoun in the enclosed list way kindly
A be”checked up carnrnlly vith referziice to relevast records by the
Tt concerned stabions and Collowing two certificates- furaished

telegraphically ,uppowl(d by posl copy or by speed post/ielex/
bax_ho.10h8 652%/218-2710 5o as to rencn this office on or before

. 1gr? 95 at 1hn Latest
. ke
RrAY ‘

- NQ,. ' Hhether avy disciplinary proceedings are either pencing
AT or conbemplabed apainat any of the @enior Technicians
P R €3 4 »ﬂﬁm[l ghovwn dn the 1isl ono10qnﬂ.M )

o dde ."UhoLhor-ihovr palliCqur' showil in the enclosed list

a ' T are correch. ' wip

The CRs fov Lhe pnr1ol Lrom 1. h.9h to 31.3.95 of the
_ &onlor 1nchn|c11nﬁ Grade=I1 mentlened in the enclosed list may
4t please be forwarded to Lhls office in the revised form to reach

e this office latest by ( / 9; il not sent lePddy to this offlco.

Further, L0 Lho nnme(m) of any Senior “Technician

';jg'@iij “Grade-I1, joined on or before 2.10.93, in any station/ofilce;

45 found left out in the amexed lisl, the name(s) and
Particulars (viz., date ot-utrth, qualJflcatlon, dJate of joining

':wyv*mﬂ&qa" anhnlcldn and Senior Technician Grade-11, whether SC or &I

bt etc.) of those Senior Technicians Grade-17 may be forvarded Lo
" this offilce Jn Lhe aiornsala mawner along with the two certificates

asked for (8). Mos. 4 ¢ 11) as Lo reach this office Jateﬂt
by 12.7.95. ' :

« The tavrgelt date may bo strictly adhered to.

- .

- o \ ' . oV . .

“Iinclo '1“ above. . L ('8. C. Rl )
(11 mres) o / DECUTY DIRECTOR 3G .....11,(,
. i . * 0 ,(.[.u‘\br uu)' .

FOR CHIj0 SKGIE

TS

%
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1. P einesnee Sonds of o) ALl India Radio/Doordarshan
fondra/ LT/ DDy Station(s)/0ffice(s) in the Mastern

ipgion Fov striclh comndliance and very urgenl necessary

e lion, ' -

faleoMnindiig gy, CGely Admn. Section, 0/U the CR(#z),
A S Calenbta Cor dnlarma bion and. urgenl, necessary
achion, v

3+ Shri 8., Das, CG-1, Confidential Cell, 0/0 the cE(iz),
AIR & TV, Coleutia wrilh the vequest to keep all CR
possiors conbaining (Rs upto 31.3.95 of the Senior
Techmiclans Grade~T1T mentioned in the enclosed lisl in
readiness Lor pnlting up Lo the DPC Lo bhe held shortly.

Moo e e u.fjw;>/<,;_;,.:(i'),f‘,-':e;(:/;:r.:_)/n.l.)_u:(z:,»')/;);)/n/uc‘:(c:)/l.:(:(n),
Qo Bhe CRORZ) S ATR & TV, Caleutts, ‘ :

l\d{ézﬁf)f‘ b"!}l,,; |
FORCHTSR SEGTR 0 (AT 20l
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7'M 3 ALIWORKS S -
v FpONE: 24891 31 e i
RSO o PRASAR BHARATI
/' . " BROADCASTING CORFORATION OF INDILi ) -
OFFICE OF THE CHIEF ENGINEER(ZAST ZONE) -
N s CHIEE EN TELEVISION
S ".j_. e -"'"" L ; . gk LELTL) Ce ‘ )
No. 1(27)/99-s. q ‘ - .~Akashvani Bhavan, - .
71/99-5., ! . . . - .Lth floor, - -
S e - ~ T ' . Calcutta-700001, .. .
e S ‘. 'Dateds 13.11.99. ‘., .
. o : AL Cbenloro T T TR
o - MEMORANDUM. Taddtyy - ' S T e
— C eiap S

.%*ﬂ““ffiﬁl .3“b3?¢ﬁl5:fEligiﬁiliﬁy.liét of Senior- Technician for promdtion.. ... ?
BRI y to-the Grade of Engineering Assistant —~callipg ¢ . )
'}3  - a Lo © ecertificates thereof.* . | ; SEIE <!

>».—.m4;mw-{f et
- *e.... The Deptt. Pro
= P

'+ draw up‘a panel for-

motion Committee will be conGgpeQFéhoftly'to ' { fV&;ﬂ{
promotion of Senior Tectnicians;tothe. post of - 2k 0
Engineering 45s1stants.against'10% quota and accordingly a list'of - ‘!4 b
~° .Senior Technician whose cases are likely to be considered by the DIC
+3..1s lenclosed. | o ‘ AL p o gﬁﬁﬁg

»\. . Toe L
10,0, N

JREUERRRY ¢
§ in respect of Senior -’

Pl
.

T ”gn,i It 1s requested that the relevant record
"‘Technician concerned in the. enclosed list may .kindly- be.'verified care~"*
:vé‘ru;ly and the fq;IOwing'certiricates iy Oe furni§heqvbowthis office
., latest by 10.12.99 by SIBED BOSI/TELEX/FiX.: - -7 '

L .. . SV ey R : ’
- 14(41) ° There ig no viiilance ¢ase pending or contemplated agningt . b
e . any of the Sen or Technicians men ioned:in.the‘list enqlosgg;ﬁgj

" (11) The Particulars ag shown in the list have -been: checked ‘and.
. R found to be in order. . : ' . T : K
f\,.:/“ '

L 7 (144) The probationary period in re
, mentioned in the list enclose
P SN . , : .
‘“fiw(_‘ - Further those Senior Technicians who have been allotted on
.prowotion as EA by this office, the intimation of their Joining,

relieving dates have not been received s

O far which may kindly bve for-
‘warded to this office immediately. HMoreover the incumbents who have
, .not joined so far, a refusal in wri

spect of Séniér Technicians.
d have ‘been termiggted."

ting may be obtained immediately from! 7{;
the coneerned incumbents and’ forwarded to this office ‘for further neea= ¢

.. ssary action. ' Iy A ’:“t“ﬁ?“
.- 207 Tho Sthtion/0ffice should nlso submit o certifleate to Lhe st
" 17+ ¢ effectl that those Senior Technicians who have completed or will ¢
... - . -eomplete Y years approved service ag on-01.10.99 have not been . !
oty left out from the .enclosed 1ist. . RN
AN _ . . L ‘ . :

121, - This may kindly be treated as MHost Immediate. - - \

B N 0y
_'l.)¢ - . A /

Ay ey e
SR . | . (S.K. aRORA ) =

fff ’ééFg\ '/gyf DY. DIRECTOR ENGINEERING
';)‘. Nl

FOR CHIEF ENGINEER(E.Z.)

(R0, ) (
a . ) ' S ‘l"n
. \; . . . . . , ' . ) . . B
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‘\ ' ELIGIBILITY, LIST. OF- SR. TECH. ¥OR mommou TO, THE GRADE or \/S/\ Lol
/ENGINEERING ASSISTANT, IN THE.BAST. ZONE ON'THE BASIS QF SR
SENIORITI-CUM—FITNESS IN 10% QUOTA. B

- '..‘.....-.. : I BN
S1. Name -of the | Qual}rication Ronk Cate~ Date of . Present S B
lio. Senior Techniclan . No. gory Appoint~- Fosting ' .
- c - in ment as - : i
3 scni- Septors, . - ' 5

- ority - . TeChni- \

1 ; List clan . T

o @ @) T w6 ol -(7) ‘ :

. ) - i . - '“‘.. 1;‘
1,;‘;7§;Shri Surya ﬁa,th Pandey latric . 37 IR m 6.02 99, LPT Deoghar' )
ST ITIET .

B PR K. Samal, - HSC ITIWM "+ ., W - UR ' 03 .10 89 DDK,,
daninr : Lo ‘ld‘ 9&* + .Bhupaneswar
3. ts M. AL Imman . Matric ITIET 5 "UR - =30, 05 9. ‘AIR, - .
R . . ‘ o o . Danbhanga S
LT Shri Rajkumar Thakur SF ITL . 6 ‘UR 10 Oh 90 LPT R
srenel / B }“ REIRV 2T Sitamari
S.41% . fhswini Sherws WSS~ 7 URY 17 05,90.; LPT, .
eyl e : SR + ... . Dhubri-
6, " ' - Monoranjan Das SF - 8 SC 21 Ol 90 L}T,
G - 7, ITI ELEC | Dhanbad
* . f '~ .
7. " Vareingam Vashumwo Wsic BT 9 ST . 07 90" PIC, Imphul
. e t?ﬂiA(u
8. % 8. Ganguly - Matric FLUMB. TR 10 . "UR. 2L, 04,90 BT
‘ 97 "  Gulzari Chowdhury B.A. ITT. 11 ¢ .05, '07.90 DDK, Fatna ;M
' ‘Q&/(ﬁ. M Narendfa:Kr. Singh Matric 12 UR - 30 05, 93v/iFT, il
’ — ~ T —IT1ET ‘ ,-. Jamshedpur - i}
11. /4 ~‘Ram Naresh Singh Matric ITIET 13 UR 01 os 90 DDK, . - -l
.’~;. . - : . _ ) . ~ Muzaffarpur .}\\g
12,.."  Abdul Kayam laskar FU(ARTS) 14 UR 9 03 90 AIR,. REIS:
. ' ITI _ Silchar = I
'~ 13.- " Binod Kumar Singh ‘Matric ITI 15 UR 31 07 90 "AIR, GBS, - ,«_‘:i '
.o _ ' . ~ Patna,
14, " ‘Rajib ‘jDas st R&T MAIN 16 i UR 07.05. 90 DDK, Guwahati_\« ‘
A5. " . Ram Prasad Sarki HS ITIET 19 sC 28,q3.9Q AIR Yurscong
16. ". Dabanand Barman HSILC ET 18 ST 31.08.90 PIC, Silohqr
17, " ., Fazlul Haque =~ MP ITI ' 19 UR 02.04%.90 wr
T o . : - hqnbinoketnn X
18, " . Dinesh.Prasad . Hsic ITIET . 20 UR 27.03.90 LET, Chatsile
19. "  Pallab Sarkar ~  MP, ITI .21 /un 08.05.90 AIR, .Siligurd
20, " Debasis Sinha Bsc ITIET 227 UR 31.05.90 DDK, Calcutta |
21. " Amarendra Ra} Kumar  HSLC 23 UR. 01.06.90  LFT, Fhulbani-
22, " ‘Bimal Chandra Mgllick HS ITI 2%  UR 06.07.90 HIT, Chinsurah’}
23, " Gopinath Majumdar v SF ITI 25  UR -06.07.90 CHIT )Chinsurab,
o4, " _ Debasis Das’ - BSC ITINCTV’I}D&E 26 + UR- 31.10.90 q’ﬁ}&— Caleutta |
25. smt. Ila Bardhan us LEE 29 UR .24.10.90 CE(E2), *
, ' ; s : . , - . .alcutta :
| .. s . ] K N 1
’ b I C ot ( p.T.0. )
- 4 R "J
/ )
i ~ e
}
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PRASAR BHARATT

(Il,ll(‘)./\l)(f/\S'l‘iN(} CORPORATION OF INDIA) -
OFFICE OF THE CHI%E BN HINEER(EAST ZONIY)
ALL INDIA RADIO & DOORDARSHAN

i
P

No.1(271)99-5

i

CALCUTTA

DRDIER

Akashvani Bhnvan,
Caleutin-700 001
Date: 1 8-04.2000

: Subjccl:_Iw,’_rgp_)(_)_[[g_)ug!_._“s,_g,_j_gg.lgg‘ugp;m s Lngineering Assistant in the Eastern Zone

1

On recommendation ol 1).1.¢,

. the following Sr. Technicinns are hereby allotted  on

promotion s Engineering Assistant at statiins/offices shown ngainst their names. The promotion
will be effective from the date of their Joining, al the asaipned station:- -

SLNo. Nutnie of Sr. 1 eeh.

/7; Ram Naresh Singh

“=T0. Abdul Kayam Laskar,

.
12.
13.
14.

) Surymtmlh Pandey

N.K. S%:unu-l

Ali-lminan
Raj KumarThakur
Manaranjan Das

. Vareingam Vashumwo

S. Ganguly
Gnlz;lrgi Choudhary

Binod| Kumar Singh
Ram PPrasad Sacki
Debanand Bacman
Fazlul Naque

. Dinesh Prasad

. I’nllnll Sarkar

. Debasis Sinha

. Amrehdra Rajkr
. Debasis Das

. Smt. EI:\ HBardhan

Present posing Pasted on promotion

as Sr.leeh,

LI deophar

DDOE . Blnbaneswar

ATR Darblinga
LT Sitameri:
LT, Dhankad
DDK, Tnphal
CE(EZ).Caleutia
DDK Patng
DDK Muze Marpur
AIR Silcha-
CATRLCBS, g
AR Kurseong,
DDK Silclr
e I'.Santir iketan
LPT, Ghat fa
AR Siliguri
DDOK . Caleitn
AR Hamapar
('I".('l’,/,),('ﬂlg'ﬂll:\
CEEZ).Crientia

Remnrks
as EA Lo

1LIE Deoghar in DMC Dhanbad.
DDOK Bhubmesivar - Post shifted
. Trom Shillong,

LT Dinhhingn vacan!

P Bettia -do-
DOMC Hazaribagh ™ -do-

L Ukl -do- .
CE(EZ),Caleutta: _
DDK.Patma LT Siwan post
DDK Patna - Asansol post

I Hallong vacnnt post

LT, Lakhisneal -to-
AR K urseoniy, -to-
Kailasahar DD-N ~do-

DOK Santiniketan Haliapal post
DK, Patnn
AR Silip
11V Dinnpuor
AR Verpm
CEEZ),Caledita
DD Santiniketan Kalimpong:
: pond

Prvjecting post

vaennl post

contd . 2



"2

~4L3-
\} o

/

/ ) - .

(e e promotion erders will be hand-d over o the concerned official aller ensuring that no
vigilance case is cither pending or contemplated agninst hin/them . Service Book may be sent Lo
the concerned station afier ensuring entrics »f Probation tenmination, Confirmation cte.

(i) The Sr.Technicians promoted s Lngineering Assistant should exercise their option in
regard to fixation of puy on promotion wi‘hin one month from the date of promotion as per R

22(1) (a)(l).

(iv) Tt may be pointed ont that in the event of the-promotion nol being aceepted by any of the
official he/she will be debarred for promation for one year, I the reasons o dectining promotion

{ . B . . . . .
arc not accepted by the competent authority, promation may he enforeed. 1 promotion is still
declined action may be taken for refusal to abey the order. ‘ ’

(v) The Conlidential Reports of | the:

officials concerned should he sent 1o this oflice
immediately till the date of relicf.
1

vi) =
: (N.SRINIVASAN)
o ' DIRECTOR(ENGINEERING)

: FOR CHIEF ENGINEER(1.7..)

|
'
i

Copy to:
Superintending Lngineer/Station Lngincer, AN India Radio, Da
Kurseong, Siliguri, lanagar, Tezpur.
‘ Superintending Engincer/Station Engineer, Doordarshan Kendra, Bhubaneswar, Caleutta,
fmphal, Patna, MuzaMarpur, Silchar, Santiniketan.
Station Engincer, DDMC,  Dhenbad,  Maotihari, Bavdhannn,  Jamshedpur,
Hazaribagh, tmphal, Silchar, Bhagalpur, Raleswar, Giayn,

rbhanga, Silchar,Patna,
L

Puimca,

1. The Director-General, AN tndia Radio, SIVIA) Scection, Akashvani Bhavan, Parllament
Strecet, New Delhi-H10 001 '

The Director General, A India Radio, M&C Sechion, Akashvani DWhavan, . Parlinment
Street, New Delhi-110-001

3. Hhe Director General, Doordarshn, SIY Scetion, Mandi House, Copernicus Marg, New

Dethi- Lr01, ’ |
oA President, ARTEE, Post Box MoA22, New Delhi-110 001

5. - Vice President, ARTEE, Akashvani Bhavan, Calentta- 700 0ot

6. General Scerctary, AIR & DD TEA, Post Box N, 736, New Delhi-11H0 001,

1. Zowal Seerctary, AIR&DD TEA, Akashvani Bhavan, Caleutta-700 001, '

8. (."li(l’)/("li(M)/(TI-Z('!‘V)/I)!{(I‘»/I)Ii('I'VM)/I)l)A/II('(l)cy)/l IC(Day),O/0) CEWZ),

AIR&TV, Calcutta,

AIR& TV, Calcutia,

10. P.A.O., Doordarshan Kendra, Caleutta, 1he redeployment of posts is ns
of DG:Doordarshan vide their letter No. | 17212000-STV di. 22.3.2000.

9. The ( '-»n!'ulcl;linl Cell (S/shai ), ('nlml-mlmtly. HDC & KN Ghosh, TIDCY, 070 Clliz),

amcu uthorisnlion
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The Chief Bugineer ( Bast Zone), -

All India Redio & Doordarshan,

Akaehvani Bhawan, .
. BEden Garden R
' Galcutta - 700001 o

.............

g

s Fak A

(Through Proper Channel) .
A . ;xm“\l’if‘r‘ R

’V'_' Sir' 1 ' ) . . . e 1}"' !ilg "

SUB: PRA1OTION OF SENIOR: TIEHNICIANS

ON 10% SENIORITY = OUM PITNESS
QUOTA To ENGINBERIHG ASSISTANT

With the expectation of proper. juatice from t he High

- 0ffice |of the Chief Engineer (-East Zoner) A e I R &- DD .
. of thelsole Authority of Cadre cont rol. :of tthis..zone, I,

',:,_Narendra Kumar Singh , Senior Technician,qn:essem:];,r post ed

at AIR' ‘Pasighat , . Auranachal Pradesh:do hereby‘;infom you

“ that inthe recently ‘published promotional order Vide Not
1 (27)/99 S dated 18th April, 2000 for the promotion of
Senior Techniciane to the Cadre of Engineering Assistants

on 10% | Seniority- Cum~- Fitness quota, my name is not

1nc1uded ‘by your office without aseignixg aI\V'OauBe.‘

‘ ‘%1( X
For%your ready reference I em furnishing.below Loy
details of my,sexrvice carrier :- ey 7! A

B S R T

ERTEAN VR R
(1) ' Sentority position in the ELkgibility List Vide
/ commiunication No 3 1.(27)'/99-'3 dated 11.11,99- SL.No-10,

d}f Renk- 12, WR. As Sr. Tech. 30.05.93, Qualis natmo/mxm

(11) Date of Joining es Techniclans 12/05/1986 at AIR-
: Bhagtalpur. ,

(1.11) Date -of Joining as Sr. Teoh 30/05/1993 at AIR-

Pasighat " Auranachal Pradeeh

; ’
It ;ie observed in the promotional list, vide oxder
dated 18/04/2000 under reference that next to my junior

Contd..p/2




My e R

AND others are promoted as EA whereas my name, is missing,

Infact, 4f I am promoted, I could have occured the 91;h
osition of the 1liset,: However +the cause: is known to me

why my name is omitted because since my serviee carrier

I am penfonning duties whioh ever mey be the nature,

with utm'ost sinoer.u;y and .never been served: ‘with’ any type

‘of memo/s by my 'oontrolli.ng authorities at any “one’ of the

SRS %4«

.served s;tations. ' . e e 8

I Lhall feel obliged, if you'kindlyﬂﬁe'iegﬁéi].ySiioc‘bk:"
into the matter and promote me as EA with’ corresponding
seniority at the earliest so a8 to get relief?from mental

agoney which I am- present]y bearing I’ look fomard ‘bo U
the justice and a communication from the High?‘ggfice of T

CE (E/Z ) at your earlies’c convenience.. wM gadar s hie o
S amveping b b

,Thénking you,

s, 53 %;r“ 3}:%%

Yours faitl}x:ful],v

.

( NABENDRA KR SINGH )
SENIOR TECHNICIAN
kIR, Pasighat,
Amnachal Pradeah
" }L ( £ ’4 2 ».?

Date !.108-5-2000

i CLotreptioe

Copy to's-

1) The Vice President,

ARI.‘EE Akashvani Bhavan,
Czlalcutta - 700 ,001.

2) Unit Secretary, AIR, -
Pasighat .
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Annexure-VII
T

The Chief Engineer (East Zone)
All India Radio & Doordarshan,
mkashvanil Bhavan,

Eden Garden

Caloutta~700001

(Through Proper Channel)

Sub @ PROMOTION OF SENIOR TECHNICIANS OF 10% SENIORITY-
CUM-FITNESS QUOTA TO ENGINEERING ASSISTANT.

With the expectation of proper Justice from the High
Office of the Chief Engineer (East Zone), alRr & OO, of the
snle Aauthority of Cadre Control of this zone, I, Narendra
Kumar Singh, Senior Technician, presently posted at AIR,
Pasigaht, Arunachal Pradesh do hersby inform vou that in
the recently publishad promotional order vide No. (2717998

dated  18th  april, 2000 for  the promotion of  Senior

Technicians to the Cadre of Engineering dassistants on 10

Seniority - cum~fitness quota, my name is not included by

vour office without assigning any cause.

For vour ready reference, I am furnishing below Ffew

details of my service career -

i Seniority position in  the eligibility list vide
communication no. @ 1 (27)/99-8$ dated 11.11.99-SL. No.
LG, Rank 12, R Az Sr. Tech. 30.05.9%, Quali = Matric/

ITIET.

ji e
ol
¥

Date of Joining as Sr. Tech. 30.05.199% at aIf,

Pasighat, Arunachal Pradesh.

iii. Date of Jjoining as Technician - Z0.05.1993 at aIR,

Fasighat, éarunahal Pradesh.
%J (
/-\{y/\ (QﬁfLQkAb
d? R |
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It is observed in the promotional list, wvide order
dated 18.04.2000 under reference that next to my  junior and

ding. In

cthers are promoted as Ea whereas my name is mis
'?amt, it I am prombtedm I could have occurred the 9th
position of the list However, the cause is known to me Wy
my name is omitted, because, since my service career [ am
performing duties, whichever may be the nature, with utmost
sincerity and never been served with any type of memo/s by
my controlling authorities at any  one of the served
stations.

I shall feel obliged, if vou Kindly personally look
into the matter and promote me as Ea owith corrasponding
senlority at the earliest so as to get relief From mental
agony which I am presently bearing I look forward to the
Justice and a communication from the High office of CE (EZ)
st yvour earliest convenience.

Thanking wvou,

Date o 23.6.2000 Yours faithfully,

Sd/~ 23, 6.
CNARENDRS KR SITMGH)
Senior Technician
RIR, Pazighat,
Arunahal Pradesh

Copy Lo =
1. The Yice President, ARTEE ,
Akashvani Bhawvan,

Calcutta-700 onl

& Unit Secretary, AIR,
Pasighat .
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' Annoxu:o-tl\/ll1 %
i’k - ABSOCIATION OF RADIOC & TBLWVIEIO& !ﬂGIﬂBﬁRINO BHPLOYBEB
i ¢, (RECISTERED & nxcoanxaxn) - S e
R Cantral Office s POST BOX MO, $33°NEW nsnux-aao 001 ° -
g © - Rast 8one oezxc. ¢ POST BOX NO, 37:3,0»0. cancuwra-x
:F . ) ) | 4
i ot Fax (033)501-3145 Lo
L ' ' . A
T Ret No%rg@xsn/vr(a/z)/o-xz/zu ' : ;-v_, .

.. The Chief Enginrer (M) Eest Zone, A TP
0t Al Indis Rac¢io & Dooydaxchan, . P P PR
.+, Y hkashvani Bhaven,. 5th rloory SR R I S

¢ ,Calcut'a-700°1 C . : oo ‘o (SRR

) " ©

L Sub ¢ To remcva the Rypaes on promouon from mmuan o ;
Do Br. Roch. 8z, Tech to EA and? BA to BEA on seniority- |
o cum-tttncas basisg, o q4
’Tl 318; . . ’ ' N . A . ,' .

; ' - uith Oue respect this Au to inform you that on -onlotsty

3 of the last published eligtb&llty I4st of Promotion of .

ﬁ , @ifferent cadxe it has been:noted by us that the following - °

» porsons ae given helew have bzen bypasscd :rem p:omotion to

P the next higher gxade. _ .

Lt . : N
N Keme of the : Bbatgnation Ptcaaat‘poattng ‘aonxorityfanpi .
) persons ' e o S T N
y ! ‘ e . " ":.',r_* .

4 ., Subash I, |  Technicien'  L¥IV iBokaro | ISR | B

© "7 Rajebidhu Bingh Technician RETV Imphal .89 \;'y ,
S Kolzokhotuch ' Technician an P xohima SRR T RN &
Py Yhere . - R KON
" .. Prabin Rekot{  Techniclash  FIC g cu»ahat&“ | 118

-
- -
g

Rirenjen Boro . Technician LPTV Rerpur 119 .
Nokhwal Angumi  Techniocian AR ¢ Kohima 12¢ T

§Bﬁimé°“*“* SraTechnician nOK.‘Guwahati cL 7

shri B.C.Halliok 6r. Tech. HPT, Chinsurah ‘24

. Shri Gopalnath  8r, Tech HPT, Chifaswrah 25 N
" Majumdar

Smt, Hanisha Roy Sngg.Aszstt. AIR, Assansal 1065'

The reascn of tho bypsss his not been informed to the. '
porarn concezned and to us also. But the wost unfortunate ’

'+ ¥ inform you thet we hage got the information from the @

AR T
. - R

0 ) R - |

at the stove Fereons have been) bypaaaed' “

'
‘ cmtdoo. ‘-,‘ “ f/

B e ' *

P i Narendirs ¥x, 6r, % chnicion AIR, Peoighat g 12 ).J'ﬁj;FV .
[ Singh e , ' ' : N '

- .,
FONEELY
oL
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§ : g Annexure-13 (Contd, )

due. to some adverse reporting oen their CanidéntLal
Report which 18 highly condensable from the pert of our
asgeciation. o5 such- ve have taken iaformation from the

person concerned that they wvere never invelved in any kind

of activilies vhich gore cguinst the CC8 Rulea, Further
no comrunicintion h.ig Leenmachéd to the {ndividulas either

O caution or rectify them.

Baturally we thin the arove

kind. of réeportingz 8 manifestation of the vindic:ive

attitudé of the hier officer

PeXson. Hence I riquest to your prudent ¢hair to. herational
erough to intervene cm the arave natte

be

i %) 4
@x

the
fiom
earlilust epna cbliged, Th
avaited please, :

made on thelr Confidentianl Report ond
msy b¢ taksn to rectify the

3ons8 & scope tp enjoy the
ioher poct,. '

2have moteer ao. +hat the

Le hampzar the coreer of a

re 8¢ that a review
necessary steps
a-ove feporting te give the
benetdt of promotionto the

Finally, I will recuest You again to intervent on
Ahove persons get released

nd get pronotion at the

e follovw up actiont i3 kindly

the advarce censtiaing =«

- Thanking you,

i

|

BR 0‘1‘(:\.“51‘1 - CHARRABORTY

?ice~arﬂmiamnt(ﬁz) ARTRE

copy to

1.

2e

Ihe Lirector General (by name Zhei KeM.Paul,cs (D),
New relhd, ' :
The Chief Executive Qfficer,

7 Broadcasting Corporation
of India, New Lelhd, Co -

|The General 3ééx@tary, LETER, Now Delhi,

The Unit Secretary, ARTEz, ZIR/HPT/LETY/DER

\

S S

PR

M e o

et e e | o .
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CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH

Aﬂvwﬁxuﬂﬁ~g;

l/ . . . .
.riginal Application No. 1% of 2001. -
ool 19 p A :

Date of decision : This the 6tir day: of -Audist,; 2001.

HON'BLE MR. JUSTICE D.N.CHOWDHURY, VICE-CHAIRMAN.

Sri Narendra Kr. Singh

Son of Late B.K.Singh
Senior Techicians
Passighat, All India Radio,
District- East Siang
Arunachal Pradesh

By Advocate-Mr. M.Chanda.

-versus-

1. Unlon of India

Through the Secretary to the
Govrnment of India,:

y inistry of Informatlon and
~\eRroadcasting, :
e ,vll.Indla Radio and Doordarshan,
< |Wew Delhi.

VI
2. Ahé Director General,
: All India Radio,
S New Delhi.

3. Dlrector General
' Doordarshan, Mandi House;. : S
Ne+ Delhi. : - )

4, ChiefiEngineer (EZ)

Prasar Bahrati & Television ‘ ,
Borad Casting Corporation of India,
Akashvani Bhawan, Eden Garden,
Ca%cutta. E

YS. Sh%i Ram Naresh Singh
Englneerlng Assistant,

NLD . Prauar Bharati & Telev151on

Doordarshan Kendra,
Patna

6. Shri Abdul Kayum Laskar
Engineering Assistant
LoWw Power Television Centre
: Prasar Bharati & Telev131on
Haflong, Assam.

7. Shrl Binod Kumar Singh
glneerlng A551stant,
h India Radio, '
qurdarshan Kendra,
Low Power Television Centre,
Laktaisarai, District-Munger,
Bihar. ' I o
~ ...Respondents

A\/~,~/ By Advocate Mr. A. Deb Roy, Sr. C.G.S.C.

.. ..Contd.

.i' o L ' . PO

~«...Applicant -
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,\ This application under section 19 of the
«%3winistrative Tribunals Act, 1985 has _ arisen and |is

directed against the order dated 18.4.2000 by which juniors

of the applicant have been superseded in the matter of

promotion from the post of Senior Techﬁician to
Eng}neering Assistant. The applicant at the relevant time
was holding the post of Senior Technician to which was
promoted on 5.3.1990. The name of the applicant was at
serial no. 1l of the promotion order..The'eligibility list
of Senior Technician for promotion to the -post of
Engineering Assistant in the Eastern Zone on the basis of
seniority cum fitness on 10% quota was published on

11.11,1999. In the said list the name of the applicant was

A

A

at-ségial no. .10 and the name of the respondent nos. 5,6,

MR <21 .
and '?ﬁ%ere at serial nos. 11,12, and 13. Admittedly 10%

promoti'on were made from the Senior Technicians. to the
grade of Engineering assistant on the basis of seniority

cum fitness. As alluded that the respondent nos. 5:,6,7 were

~

, X
‘Junior to the applicant superseded him. Hence this

application assailing the order of Supersessession dated

'18.4.2000.

2. The respondents submitted its written statement and
admitted that 10% of promotion are made on. the basisAof
seniority cum fitness in the feeder cadre with five vyears
of regqular ser&ice. The respondeﬁts however stated that-the
applicant was not promoted sincg DPC did not recommend his
case for promotion to the post of Engineering Assistant. As
per the written statemént the bench marklfor promotion was
uat(goodt The case of the applicant was ignored because he
was graded average. As per the written statement average
IREX

perfdrmance is not treated as adverse and therefore the
Ao, g

: Same was not communicated to the applicant. The respondents
k"“"—v/ ’ .....Contd.
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J)
b
} also stated in 'the written statement tha; above averége
: ~J/performacne only enﬁitled %f an employegkto recognition and
reward of promotion. Since the said promotion is.madé on
the basis of éeniority cum fitness, persons cannot be
overlooked from promotion_unless he is found unfit. The
merit comes into play in the matter of promotion when

promotion is made on selection. In thel instant case

promotion is based‘ on seniority cum fitness.. Therefore
! ' . tnligs he ty (o batat

senioré person cannot be supersedeq%\ In the instant case

person's juniop to the applicant have been promoted on the

basis;of their bench mérk as good. The applicant could not

have been superseded on the only ground .of average

grading.’

3. Fpr the afore&entioned reasons the respondents are
. orderéd to reconsider the case of the appllcant for

promotlon to the post of Engineering Assistant against the

10% quota on senlority cum fitness basis.

4. In the 1light of the observatiéns made above the

{

respondents are directed to complete the aformentioned
iy

EY
exerc1é§ within six weeks on receipt of a certlfled copy of

;/‘Ji" thls o?d%r.
LR P |
N 5. : The‘ application is allowed to the extent indicated

’"aboveJ ‘There shall however no order as to costs.

Sd/VICE CdAIRMAN

. TRUE COP
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B e e T R RSN A ?""f” , REEAT ¥ —3
S %-08-2001 1100 FPII!l‘I:n.'I.."If‘, AT LT - 5'3' TR X A ,,..,m i
e o PRA,\,\Nnn,\n,\rl mxuﬂé
(BROADCASTING CORPORATION (21 INUA)
@ OFFICE OF THE CHIEEF ENGINEER(EAST ZONE):
’3\ SALLINDIA RADIO & TELEVISION

BOLEATA

N '/.,.c,u)xu;-n(z?)muu,s. Adcrstiyani i an,
Nofhnta - 7001,
Dated : 20-08.2001,
QR DER

Subject ¢+ Prunation of Senioe Technicin to the punt ot i 'HH_J_ '\El‘-!.l!,'_(.

m p.umll mmlllunuun OF s e uraer of evens Mo dacd 298, 2008, e Poblealag,
Techntclang mq herehy posted as Engineering Assbstant Sl.lllnn*«()lll((‘: mentloned apgningg thelr

WETIILE L
! S v e i e,
bl, NANLC ()I" THE AL PRESENT 1 TRANSFERRED llwhml of
a T I S
o Shn l’l‘unjll l'mlmk roOAIR, :\IR Cuwaludi | .~\IR. Kuhimn
e LD LT ‘ T e
L slullih.\.shuo VAR T T T cattaci T
R pp o Catwek 0 Wendrupuen 'i. R,
J. | Shei \mlknl( hnndu ! DOK PP Gawaliad S LT Fasmding
. : : R l\"”“”“... | . : A
e { Shn’ ;\mhwuh.t IND ."aln;,h i AR, ¢ BETV, Pasigh - LTY, Batlapal
. |__Pnsighat . | ! ‘

A ~

T, nllwlne/jolnlnz af the converned stattorvollice.

gt '_CT“/:')}(.

.}
i ‘ ' ("3 \t Inlvmun)

: S . i, DIRECTOR ENGINEERING
FOR CHIRY ENGINERI(EANT ZORE)

’ I'nynwmllw Hend, AV Indla Radin, (mn ahatiz I ohima/ Pusiphag/ ¢ nllml(.
Ungincerting Head, Dovedaestin Bendrs, Kot/ P1C Gumahat, . o ~
. n,n;.mﬂ'rm;, Lrend, Lourdiestin Manrenanee Centre, Bulasorer HanagaeDinapus,

: , (,ui)y . N
Lo Ofrectur Ceneraly, Al Lindin Reudin, § INEA) Seetlon, New Delbl tioon],
L Director Geavint, l)nunhushnn,b IV Secdon, M llmm INew Dethi- 110001,
S0 CEMY CEIATRMYCECTY. ’\H/I)l‘(l’ MKV D¥EPR- l\)/l)l'('\l ARV DEGISTY) of this 0fice.
f, Vice I’r(\ld(nl‘ ARTEE/NIR & DDCE A, Akashvani Bl Calcutta,
R \.\Mlll\hll\ilnll Section (St G.Das, UDC & Shei ). Chalaabareny, COC) ol this olfice
. l ' . .
B - .
' L, : '
‘)/5 ' |
ﬁ ok NK.SINGH
Veesadsatbesssuniesbaibianre ..;.....-r.....l .............. e e e draee e e . N e e ',‘. g
. i , ’

Fhatr, relteving/gowang dutes may be intivsded 10 this office. Imm(‘dlill(-l\' afier thelr
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Amxun&-— pM
; . '+ From g Shri N.l(.uingh, Co e TIwl e T
- Engincering Assistant; -
1 L.PsTe¥: Pasichate (A.P) o B
. 91102

Tha Chief Engincer, -
. (Kind AtteneShct &, 1. Nng- )

All India Radio & Televiaion._

Akashvani Bhavan.

I would like to mencion tha following potnts for your
_.7k£nd'considcrationJ

?-1. " A8 per elegibility liat of sr.Technician for promotion
G “to the _grade of EA (Seniority cum-titnees in 10% Quota) my rank
‘i No.was 12 (Bl.No.lo) vide memorandum Nos 1(27)/99-8 dated 11.11,99.

2. ;_ In the promotion list vide No.1(27)/99-8 dated 184442000

I could not gat promotion while my juniors,- rank Nos, 13(81.No.11)
-aank no.u(sz.m 12) Rank No.is(sl.No.xs) promoted.'

R ..,.ﬁ ‘-.l_.' e -.1:’\‘ N

3. As per the next promotion liét'vido Z&CAGre 1(27)/2001-8

AN * TR -‘.yr»,y(':«-n $ e
- b

. o TR oL
1

""he CGntral Adminiatrative Tribunal’ (Guwahati Bench ) has

I given the decisiou regard .ng my aeniority in the promotion list of
g 'Engﬂneering Assistant « A copy of! C&TS deciaion is enclosed he:ewith
'for your ready referance,

. Your are therefore requested to kindly fix my seniority
t proper :ank posltion in the earlier promotion list in the

"Grade of EA. You are also requested to release the payment

»
+

‘2

Tt N
g Vrtent ¢ alg o e

wy

DI
¥ A

I_hope you will’kindly~conside: my case at the‘earliest.

R P P N L YT P L TR RN PRt SR

2. R . e i
i, . Thanking yous.

T 1 R e
Ty ! AR LI A O

% .iDated 8 2614 2 ky St
! Plaée s pasighats -

" Engloge g~

1, cam'a decision.

2. Engibility 1ist of Sr.Tech. to EA.
3e Promotion liate

sty

]

{ Shri ﬁ.x. Singh )

'dated 28.8 2001 oI got ptomotion as. Dngineeriug Aaaistant(sl.no.4.)‘

»

CC)PY To, : R B  ‘"
) THE V’P/\RW LﬂjrﬂﬂkﬂiA
(2, THE UNIT QCLH ARTEE P5§

17
P

(3) THE ‘3’1 I\TION FNGJNCER, fo"} C. S“MVLQJ Yo




r';i-.-s.: . As porx tno u nex: promo:ion uqe vj.d& z-c.dta“l.(z'l )/2001-‘

TR IR BN

e

o,

descision dated 6,
Enrcliere t:.z__p\r_wm\'ahoﬁ A 261 ~01 \-on-.t‘.ocnt‘-_ vn
-0l sLNm,) /909 At 18—(2-—01 '

o
IR

. ‘X would iike tO mettion the Co}luwinq pomto tor yourf“ 3}
kl.nd ‘conatderaticn, { ‘ _ o P .‘ v

1. . A8 per olwimuty list og Sce. '(‘echntotan to: ﬂmmuon Ry
to the grade of (fentority vimegithopy: 1 wuou.ow mr upk,, N
Bae was 32 (. m.No.N) vgdﬁ mem:an@u,m No.x(‘."l }/spiog ‘

2. ‘ In 'tho pmmot:j.on uat.«vidc m. (2?‘)/99---8r dat;d 18.4.200 -':

1 X mu.xd nof.sgqt. pmmti?ﬂtimiln myajuqxora.wm No-. 13(81”§ ){6;"11_() QX

A mx no. um.uo.n) m.h Mos, 18- m no. u) m-”omtod. BNy

beals “mu” A

&8 dat.od 28.8.2001. X gm-. pmxaoeion A%, m'agmeox&ng Mnxot.mt-

33,\%
( al. No. 4‘ )

\ n( fHL :,A’-

. .

P . - .
Ly e

v :"', ‘f{‘ "

4 The. Central Admmiattaeivo ‘rt:lbmal (: ou\uhau Bonch) hn
Qfgtven the decialon regaxding ‘my swniority in the’ promotion”14at o£

l) mlmum Malmt.ant. A copy of QATS dacuion La enclcsed hoteﬂth

tot yougx req.dy refera.ma. ' P
Yout are theretore tequested t.o kindly £4x my oeniotity

" at proper rank poau:ion in tho earlier promotion .u-t i the Grade

oL BA. You are also requeetrd to releass the payment arreare with
intimation t.o na,

P 4 Mlp‘ you will kmdi?y consider n\y caao the earu:at.
Thanking you.

Yours fat heully, - &

Dated ¢ |- I»E < ‘ fﬁ“iﬂ‘o

Place 3 Pasighat. « Shrj. N.K. &ngh )
| mglose =

1. CAT's decision,

2. Eligibility 1list of sr, Technician to BA

3, Emf;&wn list,

O /y A (_}77/# vy /l/ ,” /[/;)/\ (u//\’/)//()
) 1l OMT S <y NN L P%) e g

.

J??F&—E_‘%:}%;: ,“‘ nces \ = _ps ST -;.':'—-;;!"_!‘..;." 2 m gangu:\s,‘y' S AR
B . . 5 gt
A
From § ghri H.K. Singh, ' ‘
y/ Enginearing Asefstant, ' :
L.PeToVe Pasighat, (Awnnahal Pradeah) .
l” - 79; 192 . i
b The Cheief suginesc . | S
s a3 . <
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 Feoms thi'N.K.Singﬁ-
Engineering Assintant,
L&y TyVePanighat(Arunachal Pradesh)
P 291103
Taq
‘the Chiof zngina@r. .
{(Rind Attens shrd &spbsttagy N+ LRI NIVASAN
, 211 Inddx 8310 & Television,
Aiznahvand 3huvon. .
- EQon Gardesim - " C e Ll
i&19wLJ&£Lt¢L_E%;QQ&» L 'T"“'“'“ !
iR (Bmmumnm shannod) L
Subs mm&oummmmg&mmm
r«aﬁt mmmdwm@ﬁg}mm&& M’ w3 ’ “ llt;ﬁ{
Earller repnesentation &t. 26¢11,01/Forwarding lot:ter- W
L MO DMO/TTA/2164) w00 S(HRS) /708 AL, w/:.z/or.am ut
s Re'tmwalerdﬂuzoz . L
'n : . ’ - . " oL ‘:. .x.‘:A!‘ ‘;. .
. B mr"‘ ' .; R .‘h" u_'
:q ‘ ‘L AP ,_.,1‘..
S
P
;. ;, HOo Wuﬁ 12(31.No.10) v*do;memorendum Nor 1(27)/99-8 dated~
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11Q11.99. . : i oo : ‘. Cy f."u". e .o".!.'k

2.
- I could not get promotion while my. Junioxs, renk Hose .Bislana
. 11) Rank NOe 14(51400¢13) Rark K015 (51 Ho, 13) promoted,::
de
dntm?. 20842001, T got preactidn  as Engiheoring Assistant ¢
(Sl.hioe 4) . .\w
4 | e contral AﬂﬁiulatratiVu Tribunal (G uwahati.nenqh).haS}
© given the decislon re

0f Enginsering Aasiotiate A Copy of Ch?d dsc sion 1g enclooed
herenrith for yonr ready reference,

\ i)

¥our aro thoerofora requ:sied 4o kindiy £ix my aen&or&tr\gQ

t proper rank poslticn in the carlier promotion list in the
-wwﬁ\;\érnﬂe of sn,You ara also requooted to releass the payment
T}mrrears with intination to me,

"X hopa you will lindly ednaddar wy Quke the earliest.
Thanking You, Noweg fadthfully

Dateds 20-6-02 e@y e

Placs ¢ Pasighat | .
chloum { Shri Wi singh ) -

1. Laa’a decisione
‘o Eligiuility list of srnrochniciar o
3. promotion liste

2 L ;’j The Vubs ARTES (E/2 ) KOLKATA

099

Unit Gectt Artaasbasiohat

Gtaticn neexr,bbM, Xtanagar,

-

;l‘ha

in the promoticn list vida no. 1(27))99~B untea is*égQOOBJ

Ag por the next prusoticn list vide Z~Cndrxs 1(27)/2001*& K

tgaxeing vy sesiority in the ﬁrﬁmotionuliéﬁ f

¢
4
3G
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From § Shri NeK<Sdngh : ~ Rggdy Poste
\’ Engineering M;Lstant. '
LePeTeVe p&ligh&t.

To

' The Chief Engineer, .
(Kind atten 3 Shri N. Srinivesan), . ;
All India Radio, & Television, :
Akaohvani Bhavan.

| '(frhrough 'Proper Channel ). |
Sud Request foyp conaideung the ?mmouon tor tho DPc

Y A?Mwwhm _1,505 2001 D208 » 2K

841,

¥ith reference to above, I would like t0 mention the '
following facta for your kind consideration.

Mmouon sr.Tech, to Enpineenlns Assistant 1n
the year 1 for which DPC was hold Ln June,01 But .
sctuslly as per CAT, ommu decision (copy atiached here with
for yo y refersnce) I should get promotion for the
untority cun~fitneess in 10% Quote for the yesr 1999+2000,

The Judgement piven by Hon'! CAT (Guwshati) Promotion
could not have been suspended on the ground of AVERAGE
GRADING | The department has not taken any action as direoted

by the CAT. In Spite of my representation dated 26.11,01 and
/ reinder dated 11+2:02 and 20.03:02 the Geparimont did not
consider my case. :

{\’P / ? Onece egaxn I request you kindlz consider my promotion
e Ln the DPC for 1999'-2830 aeniority cun=-fitness in 10% Quota
Q under intimation to me the csse may kindly be trested as most

urgent. | | . 4
T;mnking you. o 4
| Yours faithXully,
. Dated s-.o¥~8'02 | Yo
¢ (3hrd NoK, 8ingh )

Bncloae t= te
1 CAT'g deciai.on Guwahatd, ,
2+ Representation copy.
i Rominder I & 1IX copy.s
Eligibility 1ist of Sr.Tech. to Engineering Aasistant.
Se Promo!t.i.on ist,

Copy £04
1. The Director General (By name Shri Ram Pilas)AIR & DD,
AkashVan:l. Bhavan, New Delhi.

2+ The Vice Chaiman.-Cemral.Mminiatmtivo Tribute,chy.nencht

z. The Station Bngineer DDMC, Itanagear.
. The President. AR o Now Dol - 110 001,
8. The V.Pe ARTTEG *Rolkata

®

r
:
f
'
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W4 PRASAR BHARATL
BROADCASTING CORPORATION OF INDIA
OFFICE OF THE CHIEF ENGINEER (E.ZONE)
ALL INDIA RADIO & TV
KOLKATA
. : ok ok Ak
No 7Z.Cadre/23(2)/2001(Court) S . Akashvani Bhavan,
‘ ‘ Kolkata-700001
Dated 2.5.2002.

The Director Genzral, : :
All India Radio, ( By name: Shii.Ram Bilas, DDA(L), )
Alashvani-Bhaviur o
Parliament street, New Relhi- 110001
A ,
Sub - MP ol 2002 in OA 1n0.15/2001 filed by Shri Narendra Kr_Singh at Central Adminmstrative
Tribunal, Guwahati Bench. : . B

Ref':- Directorate letter no. 8/712001/S.1V(A)/528, dt. 10.4.2002

Sir.

Shri N.K.Singh had filed OA no.15/2001 in CAT Guwaliati Bench and Hon’ble Tribunal had
given its order «z. 6.8.2001 with direction to reconsider of the promotion of Shri Singh and

accordingly a review DPC was held. The review DPC declared Shri Singh unfit for promotion for the

period 1999 - 2000, ‘

While this case was under consideration. with: Dircectorate and Ministry of | & B, it was
advised by the Dircctorate vide letter no, 8/772001-SIV(A)/249 di. 12.12:0] (o seck extension of six
weeks” time from the Hon‘ble CAT which was forwarded to AIR, Guwahati for recessary action,
Hence AIR Guwakhati has sent a draft ol'}\4isccllenaot-xs=Pc_tilion of 2002 in OA no. 1572001 praying 3
months extension t.ine which was lorwarded to Directorate for vetting vide-this oftice letter of even
no. dt. 11.4.2002. In meanwhile the vc:ting/(draﬂ from Branch Secretariat, Min. of Law, Kolkata is
also received and enclosed herewith, '

This is also o intimate that this office has not received any intimation about Shri N.K.Singh
filing any Misc. application etc.  Misc. petition 2002 is being filed by AIR Guwahati 10 avoid any
adverse obscrvation by Hon’ble CAT in not completing action within time-frame given by them.

Now, Direilznmtc may kindly advise whether Mmiscellenaous Petition is to be-filed or not. This
is to mention thdt ’.hc compliance to judgement passed in OA No. 15/2001 is already over. Although

this was done affer axpiry of the time frame of 6 weeks specified by the Hon'ble Tribunal.

Yours faithfully,

(S.K ARORA)
DY .DIRECTOR ENGG.
FOR CHIEF ENGINEER(EZ)

Lncl: as above.
Copy to - . .
Station Direcior, All India Radio, Guwahati: - for information.

B

Lo



respofridénts beg to state that the appliﬁant contends that inspite of Judgment in
O.A'. No.15/2001 of CAT, Guwahati Bench, the respondents consider the casé n
the year 2000-01 and prbmoted him as Engineering Assistant ("E.A.)- thereafter in
cmﬁpi‘,e'tc déﬁance of the order. This statement is utterly fa.ise. The applicant
was ;’i’rﬁimoted vide this office order dated 29/06/2001 w hereas the Jud.cz*ncnt of
Hon’ ble (.entralw ‘Admlmstratlve lrlbunal is dated 06/08/2001 of O.A.
No. 1512001 and received by this office much later Thus the apphcant is trying
o mlaicad the court into accepting his case once again by falbc Suit.
| |

As dir‘ecited by the Hon'ble CAT a review DPC was held subsequently on
16/’01;’20?2 to reconsider the case of the applicant along with other promotees

cited as !pnofﬁcia.! respondents in this petition. The Departinental promation

L R B N g(
o | R 50
p N el l ) / ) :"
s ] .
'IN THE CENTRAL AD ' Al 2 v
‘ GUWAHATI BENCH GUWAHATI o ¢ %%
O.A. No. 346 of 2002
Shri N.K Singh |
- Applicant
| | -Vs-
R -~
, Union of India & Others
f .. Respondents.
- AND -
In the matterof :
t ' Written ~ Statement submitted by the
; respondents.
“The bmnble respondents beg to submit the written statement as follows:-
)
|
. Tha‘t with ‘regard 1o the statement made in para 1, of the application, the

—
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| | :

com‘i‘x’xiﬁ:ee had taken action and found him uiifit to be promdted]for the year 1999-

2000 unde1 10% semouty-omn—ﬁmess quota. In the mean tune the applicant had

alfégijdy become E.A. on the basis of DPC held for vacanciés of ;he year 2000-01.

Si‘n‘c the Review DPC found him unnt for vacancies of the vear 1999-2001 it is

inevitab‘],e that some juniors might have by passed him,

That w1th regard to para 2, 3, 4, 4.1 & 4.2 of the apphcatlon the respondents beg

10 ottCr nothmc

'!I"hat Wf‘itl;l_regard to the statement made in para 4.3, 4.4 & 45 of the application

the resplondents beg to state that the-applicant in this verbose paragraph admit:

w

thdt b has received the financial benefits due for promotioi in 1990. He also
admits lthat his seniority has been revised by placing hnm juqt afmve the name of

Shri Ram Nareqh Singh, who was actually promoted in 0}/05/ 1990

That W1th regard to the statement made in para 4.6, of th¢ application, the
wspondcnts beg io state that the applicant admits hlb name has been plac

pmpefl_;y in the eligibility list published in 11/11/1599.

ol

The DPC was convened for the prométion of Senior Techr’u ian to Engineering

Assistant for the vacancy of the year 1999-2000 on 23/02/2000, DPC deciared
that the applicant was unfit for the promotion and accordiﬁgiy he could not be

promoted. Further explanation offered by him about the process of DPC

"

declarihg him unfit is not correct. However, this office is Bound to act on the

concius'gpn of DPC.

i
|
1]
v
!
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That ‘qu regard to the statement made in para 4.8, of the application 1
iespom:iém beg to state that the applicant states that he gitated against the
supef’ré;ég;%sion. He also states that the recogaized Assoc.viat'ioﬁ. of AIR & TV
was also brought into the pici_ure.

eag

Epgineering Employees

That w1th regard to the statement made in para. 4.9, of’ the apphcatmn the

respoﬂdLhts begs to state that the judgment order for recthide;gpon of the case
of 'éppiigant for promotion,

As statéd carlier, a

1999-2000 including the applicant. But the Review D
case along with others,

or promotion after duly considered the ca

review DPC was conducted on 16 /61/2002 for the eutite panel
applicant

. 14
PC fo‘und that the af

]

was _o”i it §:
Due 0 official exigencies, the Review DPC couid be condiicted only on time
Hon'ble Tribunal may

1

U . 4 .
which i8 marginally beyond time limit set by judgment H

kimﬁly‘ condon the marginal delay.

!

That wﬁh regard to the statement made in para 4.10, of the application the

nr
Uity

7.
respondcnts beg to state that the applicant himsclf is aware that his seniority as
ity list as

p

.
1
AU

)
o
Seniof Technician has been restored 1o ongmal position in the seni
‘ n that though actual

MR
I
vw:liI (iehmbﬂm/ ist dated 11/11/1999, It may kindly be

date of: taking over as Senior Technician is 30/05/1993; the other Senior
n over in 1591,

Techniciains around both above and below have taken

A copy of letter dated 11/11/1999 is annexed heeeth and marked as

w oA -

Annexure-IVanm
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That with regard to para 4.11 & 12 of the apphuauou the Lccpuudcnt; beg nothing

1o submit.

reqmndents beg to state that the DPC as well as Review DPC‘ held on 16/01.2002
in thc Velar 1999-2000 considered the name of the applicant along with others for

romotign in the year 1999-2000. Since he is found unfit for the romotion by
b2e hj P ¥

“both ﬂxé JﬁPC & Rgyisw DPC, promouon has not been 1,1\1:311 to mm But during

the subsequent DPC for the year 2000-2001, the C.R. of the 3 yem 1008-9‘9 mll be

taken mto account while the CR for the vear 993‘-94 will g0 out of
l B

consideif;iltion. Hence all allegation of the applicant are only imi{gina*" hence all

1y ik
o

are vo;c‘ziéqlary

i
]
-

It is the;éfore praved that the Hon’ble Tribunal may be ulcabcd to dismiiss. the

C.A W 1th| cost and bring under justice.

l
|
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VERIFICATION

L }Shn' ,Qou/ ;‘?uﬂ( va Kumae f”"'fﬂ , presently
working as bu\w ehor C %7,'7\“»”‘ v?,) , being duly authorized and competent to
sign this verification, do hereby solemnly affirm and state that the stateménts made in para

are true to my knowledge and belief and those made in para
being matter of records, are true to my h]formationvfdclivcd therefrom and thQ

rest are humble submission before this Hon’ble Tribunal. I have not suppressed any material

fact.

And I sign this verification on this 9_17 th day of petobieérn 5 2003.’

Gl

DEPONENT VY- /o. 0}

. Direcper (5.5{?’,.)
8)@ CE(NEZ, AIR & TY
GUWAHATI-781003
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IN THE C

O.A.No. 346 0f 2002 <
Shri N.K.Singh L

! : . ’ R R ARRRE 'ﬁgph(:‘g‘nt
- Vs -

Union of India & Others

.... Respondents.
- AND -

In the matter of :

Written  Statement submitted by  the

respondents.
lhe hunble respondents beg to submlt the written statnment as follows:- o
l
I
1. That with regard to the statcmcnt made in para 1, of the application, ihe

resiponde‘its beg to state that the applicant contends that 1nspue of Judgment in
C. A No.15/2001 of CAT, Guwahati Bench, the respondents consider the case in
the year 2000-01 and promoted him as Engineering Assigtaiit (E.A.) thereafter in
complete defiance of the order. This statement is utterly false. The applicant
was promoted vxde this office order dated 29/06/2001 whereas the Judgment of
Hon ble (.entral Admmlstratlve I'ribunal is dated 06/08/”’001 of O.A.

No 15/2001 and received by thls office much later. Thu$ the applicant is trying

to imijslead the court into accepting his case once agdm by ’f«p}lgc stiit.

As|directed by the Hon'bie CAT a review DPC was held subsequently on

16/01/2002 to reconsider the case of the applicant along with other promotees

.citel‘ed as unofficial respondents in this petition. The Deparimental promotion
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C‘ox‘jtiihiﬁee had taken action and found him unfit to be promoted for the year 1999--.

2000: uiider 10% seniority-cum-fitness quota. In the meas time the applicant had
alréady become E.A. on the basis of DPC held for vacancies of thi¢ vear 2000-01
Since the Review DPC found him unfit for vacancies of the year 1999-2001, it is

inevitable that some juniors might have by passed him,

j
i

i

| -
Thaé with regard to para 2, 3, 4, 4.1 & 4.2 of the application the respondents beg

to offet nothing.

lelat; with regard to the statement made in para 4.3, 4.4 & 4.5 of the application
thc f-%espondents beg to state that the applicant in this '»crposc paragraph admits
that &16 has received the financial benefits due for promotion i 1990. He also
adm"iits that his seniority has been revised by placing him just ahove the nanﬁe of
Shri Ram Naresh Singh, who was actually promoted in 01/05/1990.
That‘ with regard to the statement made in para 4.6, of the application, the
reé;pcégidents beg io state that the applicani admiis his fame has been placed
pwpelly in the eligibility list published in 11/1 1/‘1999.

|
}'he DP(, was convened for the promotion of Senior Technigian to Engineering
Assist%im for the vacancy of the year 1999-2000 on 23/02/2000, DPC deciared
that tﬁe applic;nt was unfit for the promotion and accordingly he could not be
promo?ted. Further explanation offered by him about the process of DPC
dec;laféi"r‘ig him unfit is ﬁot cotrect. However, this office i5 ipoqﬁ;d to act on the
conc_-lii?sion of DPC.

i

i
!

o
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That with regard o the statement made in para 4.8, of the application the

{
. !

tated against the

o
Yo

i'es;';‘om;lents beg to state that the applicant states that he ag

supersession. He also states that the recognized Association of AIR & TV

Eng}rieéring Employees was also brought into the picture.

That with regard to the statement made in para 4.9, of the application the
t'eé:p,l)"hd’ents begs to state that the judgment order for reconsideration of the case

|
|
ot pphcant for promotion.
As smtcd catlier, a review DPC was conducted on 16/61/2002 for the entive panei
found thatthc a app plicant

1999-2000 including the applicant. But the Review DPC

was nct fit for promotion after dulv considered the case alo: ;g with cthers,

Dueto official exigencies, the Review NDPC couid be conducted only on time
which is marginally beyond time limit set by judgment. Hon’ble Tribunal may

kihdly condon the marginal delay.

That: with regard to the statement ‘made in para 410, of the application the
respondents beg to state that the applicant himself is wate that his seniority as

Senior Technician has been restored to original position in the seniority list as

well as eligibility list dated 11/11/1999, Tt may kindly be seen that though actal
date of taking over as Senior Technician 15 30/05/1993, the other Senior

Techiicians around both above and below have taken over in 1991.
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' promotxon in the year 1999-2000. Since he is found unfit for the

_ ks | Page 4 of 5

with regard to para 4.11 & 12 of the application the respondents beg nothing

to submit

1
I
]

i . booa W,
That with regard to the statement made in para 4,13 to 17, of the annlication the

respondents beg to state that the DPC as well as Review DPC held on 16/01 2002

in tnc year 1999-2000 considered the name of the applicant along with others for

promotion by

“both the DPC & Reyisw DPC, promotion has not been bwen to him. But during

the subsequent DPC for the year 2000-2001, the C.R. uf the year 1998-99 will be

ﬁhen..lnto account while the CR. for the year 1993.94 will go out of

consideration. Hence all allegation of the applicant are only mac'm y hence all

are vocabulary

It is therctore Dla\ ed that the Hon’ ble Tribunai may be pleased to dismiss the

C.A. with cost and bring under justice.




f - g

PageSof3

(%~

VERIFICATION

' I, Shri Kﬂ v ndra %(WJ/ g “ 4;; , presently
working as (2 J }4/£(‘/7£UD/ [ 2 }/'/259, heing duiy authorized and competent to
sign this verification, do hereby solemnly affirm and state that the statements made in para

f ;{;;s ci are true to my knowledge and belief and those made in para
* being matter of records, are true to my information derived therefrom and the
rest are humble submission befere this Hon’Ble Tribunal. I have not suppressed any material

fact.

— .
And 1 sign this verification on this /S th day of Seffember 2003.

DEPCNENT

/5/7/93



